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Courage amid flames as bus
passenger saves several lives

A mason breaks open the glasspanes and helps more than five passengers jump out of the bus as

it catches fire; another passenger goes back to the burning vehicle to save his baby, and both die

N.S. Chowdary
Sambasiva Rao M.

MARKAPURAM/NELLORE

n a remarkable act of
l courage, a passenger,

Balaraju Kola, rescued
more than five co-passen-
gers from a burning private
travel bus after it collided
with a tipper lorry near
Markapuram in Andhra
Pradesh on Thursday.

In an interaction with
The Hindu, Mr. Balaraju, a
mason, said: “I was brows-
ing through my mobile
phone when there was a
blast-like sound. Within no
time, thick smoke and
flames engulfed the bus,”
he said.

“I broke open a window
using my elbow. Luckily, I
found a knife and smashed
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Charred remains: The private bus and the tipper lorry after the

accident near Markapuram on Thursday. KOMMURI SRINIVAS

more glass panes. Before
jumping out, I pushed six
to seven passengers out of
the bus. It was the best I
could do amid the
chaos...,” he said.

He said the accident oc-
curred when the bus driv-
er, seeing an incoming tip-

per lorry from the opposite
direction, swerved the veh-
icle to the right instead of
moving to the left. The lor-
ry driver too turned to the
right. The bus rammed in-
to the fuel tank of the lorry,
trigerring a blast.

Mr. Balaraju narrated

the story of his co-passen-
ger Ambati Anil, who tried
to save his five-month-old
son. Anil first pushed his
wife out of the bus. He
then went back into the
bus which was already in
flames, searching for the
baby but got trapped. Anil
and the baby died,” he
said.

In another instance,
Thalapala Surendra, a con-
struction worker from Te-
langana, along with his fa-

mily  members, was
returning to his native
place of Nallagondla.

After the bus collided
with the tipper, Mr. Suren-
dra broke the window
glass. He, along with his
wife, her brother, and two
children, escaped through
the window.

MUDA case:

The Hindu Bureau
BENGALURU

The High Court of Karnata-
ka on Thursday ordered
the issue of notice to Chief
Minister Siddaramaiah, his
wife Parvathi B.M. and oth-
ers on a petition challeng-
ing a special court’s order
of accepting a clean chit gi-
ven to them by the Lokay-
ukta police on the allega-
tion of illegalities and
corruption in the allot-
ment of 14 alternative sites
worth ¥56 crore to Ms. Par-
vathi by the Mysuru Urban
Development Authority
(MUDA).

Karnataka HC notice to CM, wife

Justice S. Sunil Dutt Ya-
dav passed the order on
the petition filed by social
activist Snehamayi Krish-
na, who had lodged a com-
plaint of illegalities and
corruption in the allot-
ment of a large number of
sites, including the allot-
ment of 14 sites, to Ms. Par-
vathi by MUDA.

The special court on Ja-
nuary 28 had accepted the
‘B’ report, in which the Lo-
kayukta police had said the
allegations of corruption
and criminal conspiracy
against Mr. Siddaramaiah,
Ms. Parvathi, her brother
Mallikarjuna Swamy and

Devaraju J., from whom
Mr. Swamy had purchased
around three acres of land
on being denotified by MU-
DA, could not be esta-
blished in the
investigation.

Mr. Krishna’s petition
said that the special court
committed a jurisdictional
error by selectively accept-
ing the ‘B’ report only with
respect to four individuals,
while simultaneously or-
dering further investiga-
tion into MUDA officials in-

volved in the same
transaction.
It has been argued in the

petition that the special

court’s order is fundamen-
tally inconsistent as it ac-
cepts the investigation’s
finding that the 50:50 com-
pensatory site allotment
scheme caused significant
loss to MUDA and the
State, including in the al-
lotment of 14 sites to Ms.
Parvathi, yet concludes
that no offence is made out
against the  primary
beneficiaries.

The petition further as-
serts that the special court
failed to consider crucial
materials submitted by the
Directorate of Enforce-
ment (ED), which is yet to
submit a conclusive report.

Special Cabinet meet
on internal quota
deferred due to MCC

The Hindu Bureau
BENGALURU

The much-anticipated Spe-
cial Cabinet meeting to
iron out differences over
internal reservation
among 101 Scheduled
Castes, which was to be
held on Friday, has been
postponed to beyond April
9. The decision came after
Advocate-General Shashi
Kiran Shetty advised that
any decision to be taken
would be in violation of the
Model Code of Conduct
(MCC) in place due to by-
polls to the Bagalkot and
Davangere South Assembly
seats to be held on April 9.

Informal discussions
Soon after the regular Cabi-
net on Thursday, Chief Mi-
nister Siddaramaiah held
an informal meeting with
Ministers from Dalit Right
and Dalit Left communi-
ties, where Minister K.H.
Muniyappa, who belongs
to Dalit Left, is learnt to
have brought pressure to
hold the meeting.

Eventually, it was decid-
ed to postpone the Special
Cabinet meeting to beyond
April 9 when the voting for
the bypolls would get over.

“The Cabinet decided
that in view of the MCC,
the Special Cabinet [meet-
ing] will have to be de-
ferred. Though there was
scope for discussion, what
is the use when a decision
cannot be made?” Law and
Parliamentary Affairs Mi-
nister H.K. Patil told press-
persons on Thursday.

The Special Cabinet
meeting had been called to
decide on internal reserva-
tion within the 15% quota

The special meeting
had been called to
decide on internal
reservation for SCs
as the Karnataka
govt. initiated
recruitment process
to fill 56,432 posts

for SCs as the State govern-
ment has initiated recruit-
ment process to fill 56,432
posts. While the Dalit Left
communities are seeking
internal reservation within
the 15%, the Dalit Right and
“touchable” SC communi-
ties are opposed to it.

Cabinet Ministers struck
different notes on the in-
ternal reservation in re-
cruitment. While Mr. Patil
said that the recruitment
process would continue as
per the notification (for
15% reservation and with-
out internal reservation),
Mr. Muniyappa said that re-
cruitment would not take
place without internal re-
servation. According to Mr.
Muniyappa, owing to MCC,
recruitment notifications
could not be issued.

Stating that the govern-
ment was committed to
implementing internal re-
servation, Mr. Muniyappa
appealed to community
leaders not to start any agi-
tation till the Cabinet met
again to decide the issue.
“There is no point in taking
a decision on internal re-
servation that can be stuck
down by the Election Com-
mission. I have also spoken
to the Chief Minister and
Deputy Chief Minister D. K.
Shivakumar on the issue.
We will get proportionate
reservation in sub-classifi-
cation,” he said.

WEATHERWATCH

Rainfall, temperature & air quality in select metros yesterday

TEMPERATURE DATA: IMD, POLLUTION DATA: CPCB, MAP: INSAT/IMD (TAKEN AT 17.00 HRS)

Forecast for Friday: Heavy Rainfall very likely at isolated places
over Assam, Meghalaya, West Bengal and Sikkim.Thunderstorm ac-
companied with hailstorm very likely at isolated places over Assam,
Meghalaya, Bihar, Jharkhand and West Bengal and Sikkim.

CITY
Agartala....

RAIN  MAX  MIN
.5.0......326......19.8

cITY
Kozhikode

RAIN

Ahmedaba 8.0......24.1 Kurnool......

Aizawl 2.0......18.6 Lucknow

Allahabad . 8.2......17.5 Madurai.

Bengaluru. 4.4......21.0 Mangaluru.

Bhopal...... 7.4......17.8 Mumbai.

Bhubaneswar 7.0......23.8 Mysuru...

Chandigarh 18.7 New Delhi..

Chennai 24.1 Patna -
Coimbato 23.0 Port Blair -
Dehradun.. 15.2 Puducherry

Pune

Shillong
Shimla...

Thiruvananthapuram
Tiruchi...........
Vijayawada....
Visakhapatnam..

(Rainfall data in mm; temperature in Celsius)

Pollutants in the air you are breathing Yesterday

CITIES SO2 NO2 CO PM2.5 PM10 CODE In observation made at
Ahmedabad..... .40 108 97 ....82 ..151 ... 4.00 p.m., Greater Noida,
Bengaluru . .10 .26 18 ....88 .. Uttar Pradesh recorded an
Chennai. w56 38 40 .. overall air quality index
Delhi...... A7 .47 34 .357 (AQI) score of 260
Hyderaba 17 .14 10 ....65 ... indicating an unhealthy
Kolkata.. ~25 22 .38 .. level of pollution. In
'—UCkHOYV ~36 39 ...102 contrast, Nagaon, Assam
Mumbai. .29 12 ....50 recorded a healthy AQI
P_une ................... .39 28 ..140 score of 36.
Visakhapatnam .— .36 11 ... 45 ..

Air Quality Code: M roor Moderate M Good (Readings indicate average AQI)

S02: Sulphur Dioxide. Short-term exposure can harm the respiratory system, making breathing difficult. It
can affect visibility by reacting with other air particles to form haze and stain culturally important objects
such as statues and monuments.

NO:: Nitrogen Dioxide. Aggravates respiratory illness, causes haze to form by reacting with other air
particles, causes acid rain, pollutes coastal waters.

€O: Carbon monoxide. High concentration in air reduces oxygen supply to critical organs like the heart
and brain. At very high levels, it can cause dizziness, confusion, unconsciousness and even death.

PM2.5 & PM10: Particulate matter pollution can cause irritation of the eyes, nose and throat, coughing,
chest tightness and shortness of breath, reduced lung function, irregular heartbeat, asthma attacks,
heart attacks and premature death in people with heart or lung disease

One more
terror suspect
arrested

The Hindu Bureau
VIJAYAWADA

The NTR Commissionerate
police arrested Shadman
Dilkash, 21, in Patna, for al-
legedly being involved in
unlawful activities by post-
ing terror-related content
in various social media
groups.

A Vijayawada court gave
judicial remand to the ac-
cused till April 6. Police
have arrested six of the ac-
cused so far in the case.

PUBLIC NOTICE

This is to inform the General Public that our clients
Mr.Vijaya Kumar S, S/o Subramani, aged about 36
years, Aadhaar No.5924 6390 7266, residing at No.53,
Annayappa Layout, Macca Masjid Road, Devasandra,
K.R.Puram, Bangalore-560036, represents that the
Original Sale deed dated 05.02.2015, Document
No.KRI-1-08205/2014-15, in the office of the Sub
Registrar K.R.Puram, executed by Mr.Kaleem Pasha
and Mr.Abdul Salaam to in favour of
Mrs.K.Vanajakshamma in respect to the SCHEDULE
PROPERTY mentioned hereunder is lost / misplace
and nottraceable.
If anybody other than the said Mr.Vijaya Kumar S has
any claim, right, title and interest on the SCHEDULE
PROPERTY by virtue of being in possession or
otherwise of the above said Original Documents, or any
Rights they should file their claim with documentary
proof within SEVEN DAY from the date of issuance of
this Public Notice in our office, at the address
mentioned below, failing which, it will be taken for
granted that nobody has any manner of right, title,
interest or claim over the SCHEDULE PROPERTY
otherthan the said Mr.Vijaya Kumar S.
SCHEDULE PROPERTY
Property bearing Portion of Site No.12, Khatha
No.51/3/12, Property No.51/3, situated at Masjid
Road Annayyappa Layout, Devasandra, K.R.Puram
Hobli, Bangalore East Taluk, Presently within the
limits of BBMP, measuring East to West 19.6 feet and
North to South 30 feet, total measuring 585 Sq.feet and
bounded on: East by : 20 feet Road; West by:
Railways Property; North by : Property of Perumal;
South by : Site No.13;
Shruthi.S, Advocate
Unit No.101, 1st Floor, No.663, at
3rd Cross, Opp: to Karnataka Bank,
K.R.Puram, Bangalore-560036

Rail Wheel Plant/Bela
(Distt.: Saran), Bihar-841221
E-Open Tender Notice No.: S/IRWP/
E/2025-26/25, Dated: 25.03.2026.
Principal Chief Materials Manager/Rail
Wheel Plant, Bela for and on behalf of
the President of India invites online “e-
Open Tender", through Indian Railways
E-Procurement Website
www.ireps.gov.in for supply of
following Stores item at RWP/Bela. The
closing time of all tenders is 14.00 hrs.
SN. 1. Tender No. : 01261243, Short
Description of item : Lifting Tackle
Stand for Wheels, Quantity : 14000
Nos., Due Date/Time of Closing :
17.04.2026 at 14.00 Hrs. SN. 2. Tender
No. :01261039A, Short Description of
item : Graphite Electrode with Nipple,
Quantity : 500 MT, Due Date/Time of
Closing : 17.04.2026 at 14.00 Hrs. 1.
Website address, on which full tender
details can be seen and downloaded
from, is www.ireps.gov.in. 2. The
prospective firms/bidders submitting bid
are advised to remain in touch with the
above website for updates including
Addendum/Corrigendum/Cancellation
with respect to the above tender.

PCMM, Rail Wheel Plant, Bela

RWP/CPRO/AdVvt./2025-26/130

"
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GREATER BENGALURU DEVELOPMENT AUTHORITY

Kandaya Bhawan, 3rd Floor, Ramanagara, Bangalore South District - 562 159.

Phone: 7259198192, e-mail: gbbscpa@gmail.com.

No.GBDA/Qut Source Vehicle/03/2025-26 Dated: 24.03.2026
TENDER NOTIFICATION (through KPPP Portal only)

e-tender for providing outsource Vehicle services to the office of

Greater Bengaluru Development Authority, Ramanagara has been

published in e-Procurement Portal of GOK. For details visit

www.kppp.karnataka.gov.in (Auction Notice No. GBDA/

2025-26/SE0008) Sd/- Deputy Commissioner (LA)
DIPR/BSD/719/SAI2025-26 GBDA, Ramanagara.

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE S )
RESEARCH AND DIAGN i
.|Name of Corporate Person

Omix Research And Diagnostics
Laboratories Private Limited

RS OF OMIX
RIVATE LIMITED

~

Date of incorporation of Corporate Person | 30/06/2014

w

Authority under which Corporate
Person is incorporated /registered

Registrar of Companies - Bangalore

>

Corporate identity number / limited liability
identity number of Corporate Person

U74900KA2014PTC075127

o

Address of the registered Office and
Principal office (if any) of Corporate Person

A 1402, Brigade Exotica, Old Madras Road, Avalahalli,
P.0. Virgonagar,Bangalore, Virgonagar, Bangalore,
Bangalore South - 560 049, Karnataka

=3

Liquidation commencement date of 24th March 2026

Corporate Person

Name: CS THIRUPAL GORIGE

Address: No. 87, 2nd Floor, 21st Cross, 7th main, N S.
Palya, BTM 2nd Stage, Bangalore-560 076, Karnataka
Email: gthirupal@gmail.com

Mobile No.: +91 94483 84064, Ph: +080 7963 4233
Regn. No: IBBI/IPA-002/IP-N00016/2016-17/10030
AFA Valid upto: 31/12/2026

~

Name, address, email address, telephone
number and the registration number of
the Liquidator

8. | Last date for submission of claims 23rd April 2026

Jharkhagd Tourizm

Directorate of Tourism,

Department of Tourism, Art Culture,
Sports and Youth Affairs, Govt. of Jharkhand
MDI Building, 2nd Floor, Dhurwa, Ranchi-834004

GSTIN-20RCHD00786C1D4

Phone:(0651)2400493, email:dirjharkhandtourism@gmail.com, Web:https://tourism.jharkhand.gov.in

e-Tender Notice
e-TenderNo.: Tour/Dir/Pra/09/2026 - 267/Ranchi *

Jharkhand Tourism invites reputed bidders with proven experience in Adventure Sports and

Leisure Activities, along with a sound financial background, to participate in the e-Tender through

this Request for Proposal (RFP) for Selection of an Agency for Development, Operation and

Management of Adventure Sports and Leisure Activities under Adventure Festivals at various

locations in the State of Jharkhand.

Jharkhapd Tourism

Date:-26/03/2026

and Leisure Activities under Adventure Festivals
at various locations in the State of Jharkhand.

NIT Name of the works Earnest money to be | Time of completion of
No. deposited (in Rs.) work
Request for Proposal (RFP)
for Selection of an Agency for Development, %30,00,000.00
Operation and Management of Adventure Sports (Thirty Lakh Only) 120 Days

RFP/Tender Availability

27/03/2026; Time: 11:00 Hrs

Last date for receiving Pre-bid queries

06/04/2026; Time: 16:00 Hrs

Pre-bid Meeting

08/04/2026; Time: 15:00 Hrs

Response to queries

10/04/2026; Time: 15:00 Hrs

Last date of Submission

17/04/2026; Time: 14:00 Hrs

Technical Bid opening

17/04/2026; Time 16:00 Hrs

Financial Bid Opening

To be announced

Cost of Tender (Demand Draft)

Electronic transfer of INR 11,800/- (Inclusive of
GST) (Non-Refundable) through Jharkhand Tender
website — https://jharkhandtenders.gov.in/nicgep/app

Earnest Money Deposit (EMD)

Electronic transfer of INR 30,00,000/- through
Jharkhand Tender website —
https://jharkhandtenders.gov.in

Website for downloading Tender Documents

https://jharkhandtenders.gov.in

Name and Address of Office inviting Tender

Directorate of Tourism,
Department of Tourism, Art Culture, Sports and
Youth Affairs, Govt. of Jharkhand
MDI Building, 2nd Floor, Dhurwa, Ranchi-834004

Venue for Bid Opening

Director, Directorate of Tourism, MDI Building,
2nd Floor, Dhurwa, Ranchi-834004

0651-2400178.

CM
K

1. E-Tender document and BOQ including terms & conditions, Tender specification, etc. can be
downloaded from website https://jharkhandtenders.gov.in. Any details required in the regard can also be
procured from the office of the undersigned (0651-2400493) during office hours. NIC helpline no. is

2. The bids will be received only through electronic tendering mode.

3.No claim shall be entertained on account of disruption of internet services while uploading thebid.
Bidders are advised to upload their bids well in advance to avoid last minute technical snag.

4. Bidders must submit a copy of the UTR/reference number as proof of online payment of the tender fee
and EMD, as mentioned in the NIT, before the specified cutoff date and time. The details of the finally
uploaded BOQ, EMD, and payment instruments (DD/Cheque, etc.) must exactly match the details
submitted online (scanned copies); any discrepancies will result in the bid being rejected.

PR 376134 Tourism, Art Culture Sports And Youth Affairs(25-26)#D

Sd/-
Director, Tourism

GOVERNMENT OF INDIA
Ministry of Finance, Department of Fiancial Services

DEBTS RECOVERY TRIBUNAL-Il, KARNATAKA
4th Floor, Telephone House , Rajbhavan Road Bengaluru - 560001

Form No. 14 (See Regulation 33(2))

TRC No. 835/2019
UCO Bank, Jayanagar Branch, 9th Main Road, 3rd Block, Jayanagar,
Bengaluru - 560 011 ... Certificate Holder Bank
Versus
Anjanegowda & others  ...Certificate Debtor/Defendants

DEMAND NOTICE

1. Sri Anjanegowda (Borrower) S/o. Kalaiah, No. 546, Anjananagar
East, Herohalli, Bengaluru- 560 091
Office / unit Address: M/s. Jai Hanuman Engg. Works, No. 597,
10th Main Road, 4th Block, West Chord Road, Basaveshwaranagar,
Bengaluru - 560 079.
2. Smt. Meenakshi Kalasaiah, W/o. Sri Kalasaiah (Co- obligant),
No. 546, Anjananagar East, Herohalli, Bengaluru- 560 091.
Office / unit Address: M/s. Jai Hanuman Engg. Works, No. 597,
10th Main Road, 4th Block, West Chord Road, Basaveshwaranagar,
Bengaluru - 560 079.
3. Mrs. Nandadeepa (Guarantor), W/o. Sri Anjanegowda, No. 546,
Anjananagar East, Herohalli, Bengaluru- 560 091
Office / unit Address: M/s. Jai Hanuman Engg. Works, No. 597,
10th Main Road, 4th Block, West Chord Road, Basaveshwaranagar,
Bengaluru - 560 079. ....Certificate Debtor/Defendants
In view of the Recovery Certificate issued in O.A. N0.631/2018 passed
by the Hon’ble Presiding Officer, DRT, Bengaluru on 29.06.2019 and
an amount of Rs.63,77,027/- (Rupees Sixty Three Lakhs Seventy
Seven Thousand Twenty Seven Only) is due against you along with
interest and costs from date of filing of O.A.s till realization of the
Recovery Certificate.
In addition to the sum aforesaid you will be liable to pay all charges and
expenses incurred in respect of the service of this notice and other
process that may be taken for recovering the amount due.
You are hereby called upon to deposit the amount within 15 days of the
receipt of the notice, failing which the recovery shall be made as per
rules.
Given under my hand and seal of the Tribunal on 19.10.2019.
Sd/- Recovery Officer-1
Debts Recovery Tribunal-2 , Bangalore

Notice is hereby given that Omix Research And Diagnostics Laboratories Private Limited has
commenced voluntary liquidation on 24th March 2026.

The stakeholders of Omix Research And Diagnostics Laboratories Private Limited are hereby called
upon to submit a proof of their claims, on or before 23rd April 2026 to the liquidator at the address
mentioned againstitem7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submitthe proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. sd.
Thirupal Gorige
Date: March 24, 2026  Liquidator, Omix Research And Diagnostics Laboratories Private Limited
Place: Bangalore Registration No: IBBI/IPA-002/IP-N00016/2016-17/10030

(o3 SOUTH WESTERN RAILWAY [

Publication of Tender Notice No.
27-SNT-MYS-2025-01 & 27-SNT-MYS-
2025-02 Dated: 20-03-2026
The undersigned, on behalf of the
President of India, Invites E-Tenders for

the following works:

SL| Name of the work | Approx. Value
[01]Hiring of 17 skilled | Rs. 1,29,84,622.56
signal technicians for a period of 2 years to
perform extra maintenance tasks (with
supervision) on operational railway lines,
with a key focus on updating data for surplus
signaling assets in the SMMS portal.

[02] Hiring of 24 highly [ Rs. 2,02,06,886.40 |
skilled telecom technicians for the
installation, maintenance & monitoring of
S&T assets along with provision of new
connectivity/technology in DRM building,
section, offices, Railway colony and
RH/VVRC for a period of 2 years in Mysuru
Division.

Last date for submission of bids :
Upto 11:30 Hrs. on 11-04-2026

For details log on: www.ireps.gov.in

Senior Divisional Signal & Telecom Engineer
PUB015/AAF/PRB/SWR/2025-26 Mysuru

Download the RailOne app. RailOne is
the all-in-one railway app by Indian
Railways. Passengers can book
reserved tickets, unreserved tickets,
platform tickets, and season passes,
check PNR status, order food, and
access many more services at their|
fingertips. Use digital payment to book
unreserved tickets through RailOne|
app, and enjoy up to a 3% discount.

() South Westen Railway - SWR | BBl SWRRLY| B SWRAILWAYHQ| © sw_railways

Note: Attention is invited to Rule 16 of the Second Schedule of the Income
Tax Act 1961 read with Recovery of Debts Due to Banks and Financial
Institutions Act, 1993 which is reproduced below: “Rule 16 (1) Where a
notice has been served on a defaulter under Rule 2, the defaulter or his
representative in interest shall not be competent to mortgage, charge, lease
or otherwise deal with any property belonging to him except with the
permission of the Debt Recovery Officer, nor shall any Civil Court issue
any process against such property in execution of a decree for the payment
of money. (2) Where an attachment has been made under this Schedule
any private transfer or delivery of the property attached or of any interest
therein and any payment to the defaulter of any debt, dividend or other
monies contrary to such attachment, shall be void, as against all claims
enforceable under the attachment”.3) You are also liable to disclose your
ts both movable and immovable to this Tribunal along with the Income

Tax Returns of last 5 years.

BENGALURU-MYSURU INFRASTRUCTURE CORRIDOR
AREA PLANNING AUTHORITY

No. 5, Second Floor, Looplane, Race Course Road, Bengaluru - 560009.

Phone: 080-22341230/35 E-mail: bmicapa@gmail.com

No: BMICAPA/CLU-02/26/2021-22/2907 Date: 26-03-2026

PUBLIC NOTICE

(UNDER SEC 14(A) OF KTCP ACT, 1961)

Sri H.Y. Ashwath S/o Late Yallegowda has applied to this
Authority seeking Change of land use from “Agriculture”
Zone to “Residential” purpose pertaining to Sy.No: 62/1
extent of 01 Acre - 02 Guntas of Lalagatta Village, Kasaba
Hobli, Channapatna Taluk, Bengaluru South District under
Sec 14(A) of KTCP Act 1961. The foresaid land is reserved
for Agriculture Zone in Approved Master Plan. Applicant has
stated that the change of land use sought is in the interest of
public by quoting the following:

1) By developing the Layout in the above said land, the
Poor and Middle Class people will get the Sites for
reasonable Price.

2) During the development works of the Layout there will
be opportunity of employment for labourers.

3) Surrounding areas will be developed by developing the
Layoutin the above said land.

4) By development of planned layout, the public are
benefited with the civic amenities such as good Roads,
UGD, Electrical facilities and Parks etc.,

Objections, if any, are invited from the public, any person
may file his / her objection to Member Secretary, BMICAPA,
Bengaluru in writing to the above address mentioned in this
publication within 15 days from this notice. Any objections
received after stipulated time will not be considered.

Sd/- Member Secretary,

DIPR/CP/6475/Adverto/2025-26

B.M.I.C.A.P.A., Bengaluru.

Rail Wheel Plant/Bela
2] (Distt. - Saran), Bihar - 841221

E-Tender Notice No.: 12/RWP/Engg/
2025-26/WT/(Open) Dated 23.03.2026.
The Dy.CE/RWP/Bela for and on behalf of
the President of India invites online "e-
Open Tender", through Indian Railways
E-Procurement Portal (IREPS)
www.ireps.gov.in, for the following works
as detailed. 1. Name of the work and
Location, Approximate cost, Earnest
money and Completion period of the work.
Tender No.: 19_RWP_Engg_25_26_
WT_Open. Name of Work: Provision of
CHI office, CHI store, Ambulance driver
room, Laundry room, kitchen and parking
lot for trucks near material gate at
RWP/Bela. Approximate Cost: Rs.
83,25,053/-. Tender form Cost: NIL.
Earnest Money: Rs. 1,66,500/-.
Completion period of the Work: 08
Months. Tender No.: 21_RWP_Engg _25
_26_WT_Open. Name of Work: Annual
Maintenance of Rail track from NYO
station to RWP/Bela including track inside
premises of RWP/Bela. Approximate
Cost: Rs. 51,97,090/-. Tender form
Cost: NIL. Earnest Money: Rs.
1,04,000/-. Completion period of the
Work: 11 Months. 2. Tender closing date
and time: 13.04.2026 upto 14:30 Hrs. 3.
Website particulars and notice board
location where complete details of tender
can be obtained and address of the office
from where the tender form can be
purchased etc.: The above tender can be
submitted only by the date and time as
mentioned in the notice. For full details
and submission of bid kindly visit Portal
(IREPS) www.ireps.gov.in. The
prospective firms/bidders submitting bid
are advised to remain in touch with IREPS
Portal (www.ireps.gov.in) for updates
including Addendum/ Corrigendum /
Cancellation with respect to the above
tender because no such any notice /
information concerned that shall be
published in newspaper.
Dy. CE/RWP/Bela
RWP/CPRO/ADVT/2025-26/128
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